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tising and Visual Publicity in connec
tion with the last Railway Strike was 
approximately Rs 6,95,372.

(a) A list of newspaper is laid on 
the Table of the House. [Placed in 
Library. See No LT-8023/74].

(c) The copy sought to bring into 
high relief the great economic damage 
the Railway Strike could cause to the 
country in terms of disruption of 
essential supplies, hampering of pro
duction etc. and appealed to the 
strikers to desist from such a step
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'Special Area Projects in Development 
Blocks of Kerala

334. SHRIMATI BHARGAVI THAN. 
KAPPAN: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) the names of the Development 
Blocks in Kerala where special area 
projects in the tribal areas are in pro
gress. and

(b) the peicentage of expenditure 
involved in maintaining the two 
Blocks which overlap each other?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F H MOHSIN): (a) There is 
only one Tribal Development Block 
in Kerala at Attappady There is no 
special area project In the Fifth Plan 
Integrated Area Development Project 
will be prepared so as to cover the 
entire area having more than 50 per * 
cent Tribal population.

(b) Question docs not arise
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Home for Old and Ailing Freedom
Fighters in South India

336 SHRI AMARSINH CHAU, 
DHARI:

SHRI KRISHNA CHANDRA 
PANDEY:

SHRI SHANKAR DEV.

Will the Minister of HOME AF
FAIRS
be pleased to state-

(a) whether in a communication to 
Karnataka Government on 2nd May, 
1973, his Ministry suggested the sett
ing up of a Home for the old and aiUng 
Freedom Fighters of the South m that 
State,

(b) if so, whether the Health Min
ister, Karnataka Government, subse
quently expressed his Government's 
readiness t0 start immediately that

‘ Home;

(c) if so, whether the Karnataka 
Government also secured for the pur
pose some suitable buildings near 
Bangalore and elsewhere m Karna
taka; and

(d) the reasons why this proposal 
has not yet been implemented?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN): (a) to (d). 
Union Ministry of Health and Family
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Planning, who was first dealing with 
the scheme of setting up Homes for 
aged and infirm freedom fighters who 
have no one to look after, had con
sulted the Government of Karnataka. 
The State Government had intimated 
their efforts to locate a suitable place 
for a home. After careful conside
ration it has bem decided that the 
Home in the South should be located 
in the Union Territory of Pondichcrry.

Home for Aged, Infirm and Ailing 
Freedom Fighters in Delhi

337. SHRI AMARSINH CHAUDHA- 
RI:

SHRI T. BALAKRISHNIAH :
SHRI KRISHNA CHANDRA 

PANDEY:
SHRI VIDYA DHAR BAJPAI:
SHRI BABU NATH SINGH:
SWAMI BRAHMANAND;
SHRI NAGESHWAR DWIVE- 

Dl:
SHRI SHANKAR DEV:

Will the Minister of HOME AF
FAIRS be pleased to state:

(a) when the first temporary Homo 
for the aged, infirm, ailing and phy- 
sically-handicapped Freedom Fighters, 
to be set up by the Central Govern
ment in the country oince Indepen
dence, will stait functioning in Delhi.

(b) when and where the buildjngs 
for the purpose have been secured by 
the Government and how many aged 
Freedom Fighters in all will bo ac
commodated therein;

ic) whether the applications for ad
mission in the Home will be invited 
publicly through newspapers as was 
done in the case of applications from 
Freedom Fighters in respect of pen
sions; and

(d) the other features of the scheme 
lor the Home including expenditure 
to be incurred thereon?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN): (a). It has 
already been decided to set up a tem
porary Home in Delhi for about 25 
aged and infirm freedom fighters who 
have ito one to look after.

(b) to (d). The procedure for 
admission to the temporary Home 
will be finalised after suitable accom
modation has been secured and other 
administrative arrangements have 
been completed.
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